
CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL (ALLAHABAD) 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

Division Bench Matter(Cause List) 

Court No. :1 

Dated :23-11-2023  

Day: Thursday  

Time : 10:30  

 

CORAM: Hon'ble Sh. P. K. CHOUDHARY,MEMBER ( JUDICIAL ) 

                  Hon'ble Sh. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL ) 

 

SL 

NO. 
APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 

                                             REGULAR MATTERS 

1 
 
E/70180/2017  

 

BALRAM GUPTA ALIAS 

SURAJ 
CE & CGST LUCKNOW SHAMBHU CHOPRA/DR 

Connected 

With appeal 
No.E/70361/2017  

at sl. No4 

 

2 

 

C/70285/2017  

 

ARUN KUMAR 
LUCKNOW PREVENTIVE ,C.C. 
LUCKNOW 

ASHUTOSH & DALIP 
SINGH, ADVOCATES/DR  

3 
 
ST/70358/2017  

 

GOODWIN 

CONSTRUCTION PVT LTD 
CE & CGST MEERUT-I IP/DR 

 

4 
 
E/70361/2017  

 

KAMAL CHANDRA 

KATIYAR 
CE & CGST LUCKNOW 

PAL SINGH YADAV 
ADVOCATE/DR 

 

5 

 

E/70362/2017  

 

PAL SINGH YADAV CE & CGST LUCKNOW IP/DR 
 

6 

 

E/70140/2018  
 

SIMLA DELUXE PAN 

FLAVOUR 
CE & CGST LUCKNOW 

S. K. PANDEY 

(ADVOCATE)/DR  

7 

 

ST/70218/2018  
 

SAHARA SANCHAAR LTD CE & CGST NOIDA IP/DR 
 

8 

 

ST/70226/2018  

 

VSN INFRATECH PVT LTD CGST & CE KANPUR SHAKEEL AHMED/DR 
 

9 

 

ST/70279/2018  

 

AASHIRWAAD 
EQUIPMENTS PVT LTD 

CE & CGST ALLAHABAD RAVI HOLANI/DR 
 

10 
 
ST/70517/2018  

 

MS ALLCARGO 
LOGISTICS PARK 

PRIVATE LIMITED 

CE & CGST GHAZIABAD IP/DR 
 

11 
 
ST/70656/2018  

 

MS LALITPUR POWER 
GENERATION 

COMPANAY LTD 

CE & CGST ALLAHABAD PIYUSH KUMAR,ADV/DR 
 

12 

 

E/70720/2018  
 

K N FOOD INDUSTRIES 

PVT LTD 
CGST & CE KANPUR IP/DR 

 

13 

 

E/70728/2018  
 

PRECISION MOULDS & 

DIES 
CE & CGST GHAZIABAD RAJESH CHIBBER/DR 

 

 
 

14 

 

 

ST/71105/2018  
 

 

 

PRISTINE FACILITY & 
MANAGEMNET SERVICES 

 
 

CE & CGST NOIDA 

 

 

ABHAS MISHRA, 
ADVOCATE/DR 

 

https://cis.cestat.gov.in/viewdoc/400200701802017/2
https://cis.cestat.gov.in/viewdoc/400100702852017/3
https://cis.cestat.gov.in/viewdoc/400300703582017/4
https://cis.cestat.gov.in/viewdoc/400200703612017/5
https://cis.cestat.gov.in/viewdoc/400200703622017/6
https://cis.cestat.gov.in/viewdoc/400200701402018/7
https://cis.cestat.gov.in/viewdoc/400300702182018/8
https://cis.cestat.gov.in/viewdoc/400300702262018/9
https://cis.cestat.gov.in/viewdoc/400300702792018/10
https://cis.cestat.gov.in/viewdoc/400300705172018/11
https://cis.cestat.gov.in/viewdoc/400300706562018/12
https://cis.cestat.gov.in/viewdoc/400200707202018/13
https://cis.cestat.gov.in/viewdoc/400200707282018/14
https://cis.cestat.gov.in/viewdoc/400300711052018/15


CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL (ALLAHABAD) 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

Division Bench Matter(Cause List) 
PVT LTD 

15 
 
E/71123/2018  

 

SHIMAC ORGANICS CE & CGST NOIDA 
NISHANT MISHRA, 

ADV/DR  

16 
 
E/70162/2019  

 

RAM NIWAS GUPTA 

DIRECTOR 

COMMISSIONER OF CUSTOMS, 
CENTRAL EXCISE & SERVICE 

TAX,CGST & CE AGRA 

NISHANT MISHRA, 
ADV/DR 

 

17 

 

E/70204/2019  
 

MAHAVIR POLYPLAST 

PVT LTD 

COMMISSIONER OF CUSTOMS, 

CENTRAL EXCISE & SERVICE 
TAX,CGST & CE AGRA 

NISHANT MISHRA, 

ADV/DR  

18 

 

ST/70703/2021  
 

MS AJAY KUMAR CE & CGST GHAZIABAD 
A. K. BATRA & 

ASSOCIATES/DR  

19 

 

C/70045/2022  
 

MS PIONEER TRADING 

CORPORTION 

COMMISSIONER OF CUSTOMS, 

NOIDA,C.C. NOIDA 
PIYUSH KUMAR,ADV/DR 

 

20 

 

C/70053/2022  

 

MS JEEVRAJ TRADERS 
COMMISSIONER OF CUSTOMS, 
NOIDA,CC DADRI 

PIYUSH KUMAR, ADV/DR 
 

21 

 

C/70060/2022  

 

MS ACCESSORIES HUB 
COMMISSIONER OF CUSTOMS, 
NOIDA,C.C. NOIDA 

PIYUSH KUMAR, ADV/DR 
 

22 
 
C/70119/2022  

 

MS GORIMA AGRO 

EXPORT PVT LTD 

COMMISSIONER OF CUSTOMS, 

NOIDA,C.C. NOIDA 
REENA RAWAT, ADV/DR 

 

 

 

 

 

 

 

Checked By: 

 

 

            Sd/. 

 

   Swapnil Tiwari 

Assistant Registrar 

CESTAT,Allahabad  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

https://cis.cestat.gov.in/viewdoc/400200711232018/16
https://cis.cestat.gov.in/viewdoc/400200701622019/17
https://cis.cestat.gov.in/viewdoc/400200702042019/18
https://cis.cestat.gov.in/viewdoc/400300707032021/20
https://cis.cestat.gov.in/viewdoc/400100700452022/21
https://cis.cestat.gov.in/viewdoc/400100700532022/22
https://cis.cestat.gov.in/viewdoc/400100700602022/23
https://cis.cestat.gov.in/viewdoc/400100701192022/24


CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL (ALLAHABAD) 

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001 

CAUSE LIST FOR DEFECT MATTERS 

Date : 23-11-2023  

                                                                                                                      Day : Thursday                                                                                                                                                          

Time :10:30 A.M.  

Court No : 1  

CORAM: Hon'ble Sh. P. K. CHOUDHARY,MEMBER ( JUDICIAL ) 

                  Hon'ble Sh. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL ) 

 

Sr. No. 
(Defect 

Diary No.) 
Case Type Petitioner. Respondent. Advocate Remarks 

1 70002/2023 ST MOBILE DOT COM 

 

CE & CGST LUCKNOW SUBODH 

KUMAR 

SRIVASTAVA 
ADVOCATE 

PROOF 

OF 

RECEIPT 
OR COD 

2 70111/2023 ST NEERAJ SEHGAL 

 

PRINCIPAL COMMISSIONER 

CENTRAL GOODS & SERVICE 
TAX-NOIDA 

ABHINAV 

KALRA, C.A 
 

PRE-

DEPOSIT 
ISSUE 

 

 

 

                                                                                                                       Sd/. 

 

 

Swapnil Tiwari 

Assiatant Registrar 

CESTAT,Allahabad 

 

Checked By:  

 

 


